DECCANHERALD
Thursday

March 2, 2023

SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2023)
(FIrst Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR

HARDROCK ATTACHMENTS PRIVATE LIMITED

OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with PAN/|HARDROCK ATTACHMENTS PRIVATE LIMITED
CIN/LLP No. CIN: U50103JH2008PTC013126

2. |Address of the registered office 17, Circuit House Area (East), Near S.B.l.Bistupur,

Jamshedpur JH831001

3. |URLof website . - g =

4. |Detalils of place where majority of fixed assets|Factory: Plot No. 557A & 557B KIADB, Belur
arelocated Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/services {1200 No. of Buckets per year

6. |Quantlty and value of maln products/ services|812 Buckets, Rs. 7.35c¢r.
soldin last financial year

7. |Number of employees/workmen 45Nos.

8. |Further details including last available financial https:/intelligentupdates.blogspot.com/p/insol
statements (with schedules) of two years, lists of| vency-public-announcements.html

credltors, relevant dates for subsequent events
ofthe processare available at:

9. |Eligibility for resolution applicants under section|https:/fintelligentupdates.blogspot.com/plinsol
25(2)(h) of the Codeis available at: vency-public-announcements,htm|

10.|Last date for recejpt of expression of interest|21stMarch, 2023

11.|Date of Issue of provislonal list of prospective|31stMarch, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023
provisionallist

13.|Process emailid to submit EOI hardrock.irp@gmail.com

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Date *02.03.2023 Reg. No: 1BBIIPA-001/IP-P00945/2017-2018/11565
Place : Kolkata 33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G

(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/
CIN/LLP No.

HARDROCKATTACHMENTS PRIVATE LIMITED
CIN: U50103JH2008PTC013126

Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

URL of website

Details of place where majority of fixed assets
are located

Factory: Plot No. 557A & 557B KIADB, Belur
Industrial Area, Dharwad, Karnataka-580011

Installed capacity of main products/ services

1200 No. of Buckets per year

Quantity and value of main products/ services
soldin last financial year

812Buckels, Rs.7.35¢r.

Number of employees/ workmen

45Nos.

statements (with schedules) of two years, lisis of
creditors, relevant dates for subsequent events
of the process are available at:

Further details including last available ﬁnancialr1

https:/lintelligentupdates.blogspot.com/p/insol
vency-public-announcements.html

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at:

https:Hintelligentupdates.blogspot.com/plinsol
vency-public-announcements.html

10.

Last date for receipt of expression of interest

21stMarch, 2023

11.

Date of issue of provisional list of prospective
resolution applicants

31stMarch, 2023

.|Last date for submission of objections to

provisional list

5thApril, 2023

13.

Process email id to submit EOI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional

Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565

33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR

HARDROCK ATTACHMENTS PRIVATE LIMITED

OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

soldin last financial year

7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR

HARDROCK ATTACHMENTS PRIVATE LIMITED

OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

CIN/LLP No.

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

soldin last financial year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

7. |Number of employees/ workmen

45Nos.

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

vency-public-announcements.html

25(2)(h) of the Code is available at:

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

resolution applicants

11.|Date of issue of provisional list of prospective|31st March, 2023

provisional list

12.|Last date for submission of objections to|5thApril, 2023

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G

(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

soldin last financial year

7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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HYDERABAD,

SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR

HARDROCK ATTACHMENTS PRIVATE LIMITED

OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

soldin last financial year

7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G

(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

soldin last financial year

7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G

(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

soldin last financial year

7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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LUCKHDW,

SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR

HARDROCK ATTACHMENTS PRIVATE LIMITED

OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

CIN/LLP No.

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

soldin last financial year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

7. |Number of employees/ workmen

45Nos.

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

vency-public-announcements.html

25(2)(h) of the Code is available at:

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

resolution applicants

11.|Date of issue of provisional list of prospective|31st March, 2023

provisional list

12.|Last date for submission of objections to|5thApril, 2023

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR

HARDROCK ATTACHMENTS PRIVATE LIMITED

OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

CIN/LLP No.

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

soldin last financial year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

7. |Number of employees/ workmen

45Nos.

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

vency-public-announcements.html

25(2)(h) of the Code is available at:

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

resolution applicants

11.|Date of issue of provisional list of prospective|31st March, 2023

provisional list

12.|Last date for submission of objections to|5thApril, 2023

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G

(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 557B KIADB, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126

2. |Address of the registered office

17, Circuit House Area (East), Near S.B.1.Bistupur,
Jamshedpur JH 831001

3. |URL of website

are located

4. |Details of place where majority of fixed assets|Factory: Plot No. 557A & 5578 KIADB, Belur

Industrial Area, Dharwad, Karnataka-580011

5. |Installed capacity of main products/ services

1200 No. of Buckets per year

8. |Quantity and value of main products/ services|812 Buckels, Rs.7.35cr.

soldin last financial year

7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017

AvAlLARLE On aFR sTORE & PLavsTone YWWWL.FINANCIALEXPRESS.COM

SFINANCIAL EXPRE

REED TO EEAD



VOL 52 NG, 104, 23 PAGES, 11000 [NORTH EAST STATES & ANDAMAN T10000) FUBLISHED FROM: AHME

PUNE

THURSDAY, MARCH 2,

W US ON TWITTER & Fé

MMAL HYDERABAD, KO KNOW, MUMBAI, NEW DELH

2023

14| COMPANIES

SECOND ADDENDUM TO FORM G

(Form G was published on 30 January 2023)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
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(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
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1. |Name of the corporate debtor along with PAN/{HARDROCK ATTACHMENTS PRIVATE LIMITED

CIN/LLP No.

CIN: U50103JH2008PTC013126
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17, Circuit House Area (East), Near S.B.1.Bistupur,
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3. |URL of website
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7. |Number of employees/ workmen

45Nos.

8. |Further details including last available financial| https:/intelligentupdates.blogspot.com/p/insol

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events
of the process are available at:

vency-public-announcements.html

9. |Eligibility for resolution applicants under section|https:/intelligentupdates.blogspot.com/p/insol

25(2)(h) of the Code is available at:

vency-public-announcements.html|

10.|Last date for receipt of expression of interest

21stMarch, 2023

11.|Date of issue of provisional list of prospective|31st March, 2023

resolution applicants

12.|Last date for submission of objections to|5thApril, 2023

provisional list

13.|Process email id to submit EQI

hardrock.irp@gmail.com

Date :02.03.2023
Place : Kolkata

For Hardrock Attachments Private Limited
Daulat Ram Jain, Resolution Professional
Reg. No: IBBI/IPA-001/IP-P00945/2017-2018/11565
33, Shakespeare Sarani, Kolkata-700017
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SECOND ADDENDUM TO FORM G
(Form G was published on 30 January 2021)
(First Addendum to Form G was published on 15 February 2023)
INVITATION FOR EXPRESSION OF INTEREST FOR
HARDROCK ATTACHMENTS PRIVATE LIMITED
OPERATING IN EARTH MOVING MACHINERIES ATTACHMENTS
AT PLOT NO. 557A & 5578 KIADE, BELUR INDUSTRIAL AREA, DHARWAD, KARNATAKA-580011
{Under Requlation 36A(1) of the Insaivency and Banknuptcy Board of [ndia {Insolvency Resalufion
Process for Corporale Persons) Regulabions, 2016)
RELEVANT PARTICULARS

. {Name of the corporate deblor along with PAM‘ HARDROCK ATTACHMENTS PRIVATE LIMITED
CIN/LLP No. Cil; US0103JH2008PTCO13128

2. |Address of the registered office |17, Gircult House Area (East), Near S B.I Bistupur,
IJamshadp'ur JH831001

3 |URLof website

4, |Datails of place whare majornity of fied asmmFaciory Piof No. 557A & 5578 KIADB, Balur|

 |arelocated Industrial Area, Dharwad, Kamataka-S80011

|5._|Instalied capacity of main producis/sernices | 1200 No. of Buckels per:

& |Quantity and value of main products/ services|B12 Guckets, Rs. 7.9501.

__ |soldnlastfinancial yesr

7. [Numberof smployees/ workmen dﬂﬂns

8 Further detalls including last avallable Ilnannallhﬂpo {intelligentupdates blogspot.comiplinsol
‘statements (with schedules) of two years, lists of vency-public-announcements,htmi
|craditors, relevant dates for subsequent ewms

*urlhe process are gvallable at
Eilglbliry for resalution applicants uncer sectinnl Ihttps:/fintelligentupdates.blogspot.com/plinsol
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[10.|Last date for receapt of expression of Inferest|21si March, 2023
11.|Date of issue of provisional Tist of pmapenkve 31stMarch, 2023

resolution applicants )

12 |Lasl date for submisslon of objections ta 5ih April, 2023
provisional kst

13, |Procass email id fo submit EDI \hardrock irp@gmail.com

For Hardrock Alizchments Private Lunlled
Daulat Ram Jain, Resolution Prafessional
Date  02.03.2023 Rag. No: IBBIPA-001/IR-PODS4S2017-2018M1565
Place : Knlkala 33, Shakespeare Sarani, Kolkala-700017
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